
'43 'Written AnsweT. 

(d) a ~n taken thereon against 
thosei 

(e) the aCtion taken to reanot the 
same to them.;. and 

(1) what are the targets for 1981-82 
to allot such land to these types of 
people under 20 Point Programme? 

THE MINISTER OF STA'rE IN 
IIJ'HE MINISTRY OF AGRICULTURE 
AND R'tJRAL RECONSTRUCTION 
(SHRI BALESHWAR RAM): (a) 
The information is being collected 
and will, on receipt, be placed on the 
Table of the Sabha. 

(b) to (e). No such reports/comp-
laints of large scale dispossession of 
allottees have been received. In 
cases 'Where such instances have been 
reported, the State Government have 
been taking appropriate action. The 
Govemment of India have already 
requested the State Gov.etnment to 
ensure that allottees of ee n ~sur

plus lana are not disturbed in their 
possession and evicted therefrom 
either by erstwhile owners or by other 
POwerful vested interests. 

(f) No such targets have been fixed 
by the Government of India. 

F1004 Affected Plues in states 

87. SHRI G. M. BANATWALLA: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the names and number of places 
in each State affected by recent 
floocis; 

(b) the apprQximate loss of life 
and property in each of these affect-
ed places; 

(e) details of precautionary 
that had been taken against 
ftoods; and 

steps 
these 

(d) the nature and ext.ent of relief 
proviaed to the victims of 'the Boods? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND MINISTRY RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (a) 
Information is given in Statement L 

1'44-

(b) :rn&rmation is-given in State-
mtMt II. 

(c) and (d). Before the onset of. 
monsoon, the states were alerted, both 
at the Ministers as well as official 
level regarding disaster preparedness. 
measures against floods. Among 
oth.ers, these includes patrolling of 
embankments, stocking of relief mate-
rial, maintenance of commumcation 
links and preparatIon of contmgency 
plans for areas which may get Isolateu 
by ftoods. 

The State Governments have con-
firmed th.e implementation of the Mo-
del Action Plan and also their prepa-
reaness to meet the flood sltuation 
and setting up of State Level Coordi-
nation Committees and Relief Com-
mitt.ees at various levels, mobillsatioTl 
of the reSCue and relief material lD 

strategic places etc. 

The Mirustry of Irriga110n haye 
arranged to iSSUe fiood forecasts and 
warnings to the general puhhc. h~ 

Indian Meterological Department havl! 
also issued warnings of heavy ram-
faU through the mass media, when 
necessary. 

Every state Government has been 
prOvided with margin money on th~ 

basis of 'the recommendations of the 
7th Finance Commission to meet im-
mediate expenditure nec.essiatea by 
natural calamities. The State Gov-
enunents have sanctioned ex-gratia 
payment fa the families of the deceas-
ed and injured persons and subsidy 
for rebuilding/repair of the houses 
-damaged in accordanCe 'W'1th the norms 
.prescribed by tilem. Assistance has 
elso been eXtenOed for the cattle loss. 
Relief camps and hea1th Centres have 
been opened to provide relief to the 
affected population. Food packets 
had been air-dropped to the marooned 
, people. Cattle camps have been 
opened. Essential items viz.. food .. 
'pains, Kerosene, match boxes were 
made available .and essential' meai-
eiDes as alao jet vaccination teams 
bave seen cieputed for arr h~  out 
mass vaccination. The Cetltral 



Social Welfare Board and State Advi-
ser,' BOaTds have been instructed to 
mobilise voluntary re ~e  for flood 
p!op1e. Pendin, the visit of the 

Central Team, the Government of 
RaJastttan have been given an "OIl ac-
count" aavance of Rs. 5 croretl to-
wards Bood reUef. 

Statemeat-l 

TIre nsmes ttl p14':f!S In eadr 'tails aff,detl by ,«,nt/loom. 

---------------------------------------------------------------------
Name of the State 

1. Assam 

"3. Gujarll 

-4. Haryana' 

5. K'Crala 

116. Orissa 

1. PUt~a  

'8. Raja'lthau' 

9. Vttar Pl1dcsh • 

\ . 

No. of Names of districts affected by floods 
DistriCQ 

'} DJbrUJarh, Lakhimpur, Caehar, Sibsabar, 
NwewgQng, Karbi Anieng, Gawalpara, 
Kamrup, Darang. 

18 Katihar,. ahar~  Madhupura, Purnea, 
Madhubani, Samastipur, Darbnanggha. 
Begusarai, Muzaffarpur, Sitamurni, 
MotJhari, Batiah, Gopalganj, Slwan, 
Khagharia, ha a ~ur  Nalanda. 
Niawadah. 

7 hme~anad  
Ra.Jk,ot, 

Mehsaaa, Khada, Kutch, 
andh oa ~  J amnagar. 

8 Ambala, KarnaJ, Hissar,. Rbhtak, Flaridabad 
Kurukshetra, JlQd Sirsa 

'!\lot 
reported. 

1 a asor~  

7 Faridlaot, Fcrozpur, Roopn..-r,Jullunder,. 
Hoshiarpur, Patia1a, Amritsar. 

11 J_ipur, Bikann, Swai Madhopur, Tonk. 
Nagolr, ans~ara  Kat&, Bharatpur. 
Srlganga-Nagar, Sikar, Bundi. 

31 Mampuri, Aligarh, Mathura, Agra, 
Etawab, Pratapuri, Sultanpur, Do ori, 
Gazlpur, Plthe-ranarh, Gonda, Unnae, 
Basti, Gorakhpur, Fai.labad, Hardoi, 
Chamf"li, Naimtal, Forrakhabad, 
Behraich, MU1'Zaffar Nagar, Pdibhit, 
Aazmgarh, Bara Banki, Balia, Budaun, 
Kheri, Etah, Iiarelly, Sitapur, and 
Sharanpur. -

S Kidnapere, Maida, West DeMjpo,e, Coach 
behar and Darje'eling. 
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